
(Amount in ₹)

Date of 
receipt

Amount claimed Amount of 
claim admitted

Whether 
related party

% share in 
total 
amount of 
claims 
admitted

1
Deputy Commissioner of 
Commercial Taxes (Audit) 
Hosapete

22-12-2025           8,89,28,119        8,89,28,119  No 5.91%
-

2
Deputy Commissioner of 
Commercial Taxes (Audit 
4), Ballari

29-12-2025           4,03,69,487  -  No 
-                           4,03,69,487 

3

Office of the Charge 
Officer, State Tax, Purulia 
Charge, Directorate of 
Commercial Taxes, 
Government of West 
Bengal

02-01-2026 11,31,16,632             11,31,16,632  No 7.52%

-

4

State Tax Officer, MUM-
VAT-C-944, Nodal
Division -05, MTNL 
Building, S.M. Lane,
Mazagaon, Mumbai 

- 18,60,346                       18,60,346  No 0.12%
Claim form not received in the 
liquidation period hence claim 
admitted as per CIRP period 
considered.

Total 24,42,74,584        20,39,05,097     13.43% 4,03,69,487                          

Name of the corporate debtor: Vag Buildtech Limited (in Liquidation)
Date of commencement of liquidation: 05/12/2025

Operational Creditors (Government Dues)
Remarks, if anyAmount of 

claim not 
admitted

Sl.
No.

Name of creditor Details of claim Details of claim admitted Amount of 
continge nt

claim

Amount
of any 
mutual 
dues, 

that may 
be

set off

Amount of claim under 
verification


